
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12161 0 59 59 0 0 20 20 12200

CIVIL SECOND   APPEAL 3470 0 11 11 0 0 20 20 3461

EX. FIRST APPEAL 67 0 0 0 0 0 2 2 65

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 33881 56 139 195 0 137 140 277 33799

CIVIL REVISION 511 0 22 22 0 0 17 17 516

CIVIL REVIEW 787 9 22 31 0 5 53 58 760

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 366 1 0 1 0 9 0 9 358

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 805 0 0 0 0 0 0 0 805

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 348 0 36 36 0 0 49 49 335

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2479 128 0 128 0 107 0 107 2500

CIVIL CONTEMPT 5296 18 187 205 0 26 126 152 5349

CIVIL WRIT 76821 82 2110 2192 0 193 1412 1605 77408

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 178 6 0 6 0 1 0 1 183

CROSS OBJECTION 1083 0 3 3 0 0 71 71 1015

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 138342 300 2589 2889 0 478 1910 2388 138843

CRIMINAL SIDE

MURDER REFERENCE 9 1 0 1 0 3 0 3 7

CRIMINAL APPEAL 27644 38 216 254 0 18 132 150 27748

CRIMINAL REVISION 8251 0 217 217 0 0 141 141 8327

14368 0 902 902 0 0 1183 1183 14087

3094 0 1519 1519 0 0 1389 1389 3224

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 77 83 0 83 0 76 0 76 84

CR. L TO A 251 2 14 16 0 3 30 33 234

CRLW 1028 19 651 670 0 18 649 667 1031

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 54733 143 3519 3662 0 118 3524 3642 54753

TOTAL A + B 193075 443 6108 6551 0 596 5434 6030 193596

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

891 52 160 212 0 68 163 231 872

1474 0 115 115 0 0 102 102 1487

13734 0 700 700 0 0 896 896 13538

383 0 205 205 0 0 168 168 420

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

459 6 80 86 0 6 86 92 453

           TOTAL -C 16941 58 1260 1318 0 74 1415 1489 16770

CRIMINAL TRANSFER PET. 91 0 5 5 0 0 17 17 79

0 2 0 2 0 2 0 2 0

           TOTAL -D 91 2 5 7 0 2 17 19 79

TOTAL  C+D 17032 60 1265 1325 0 76 1432 1508 16849

TOTAL A+B+C+D 210107 503 7373 7876 0 672 6866 7538 210445

52 0 0 0 0 0 0 0 52

24 6 0 6 0 0 0 0 30

0 0 0 0 0 0 0 0 0

3357 0 59 59 0 0 41 41 3375

954 0 11 11 0 0 17 17 948

6278 56 55 111 0 109 21 130 6259

397 0 22 22 0 0 17 17 402

4 0 1 1 0 0 1 1 4

0 0 0 0 0 0 0 0 0

174 0 36 36 0 0 49 49 161

17 0 2 2 0 0 2 2 17

2072 128 0 128 0 90 0 90 2110

44241 82 2012 2094 0 159 1414 1573 44762

TOTAL -E 57570 272 2198 2470 0 358 1562 1920 58120

2469 30 141 171 0 30 103 133 2507

CIVIL MISC. CASE 2326 43 116 159 0 69 204 273 2212

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 77 0 1 1 0 1 3 4 74

TOTAL -F 4872 73 258 331 0 100 310 410 4793

TOTAL  E+F 62442 345 2456 2801 0 458 1872 2330 62913

TOTAL- MISC.  (C+D+E+F) 79474 405 3721 4126 0 534 3304 3838 79762

TOTAL  A+B+C+D+E+F 272549 848 9829 10677 0 1130 8738 9868 273358

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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